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7'harces A ain.t Director, Son:: and Drama 
Division 

12. SHRI GEORGE FERNANDES: 
Will the Mini,ter of INFO:tMA T10N AND 
BROADCASflNG AND COMMUNICA-
TIONS be p:e"ed to state: 

(a) whdher enquiries into the allegations 
against the Director of SlOg and Drama 
Division have since been completed; 

(b) if so, the d~tails thereof; 

(c) whether any action is proposed to be 
taken against the Director; and 

(d) if not, the rcasons therefelr ? 

THE MINISTER OF STATE IN THE 
MINISTERY OF INFORMATION AND 
BROADCASTING; AND IN THE DE-
PARTMENT OF COMMUNICATIONS 
(SHRI I. K. GUJRAL): (a) to (d). En-
quires have heen made. A'i a first ste[,), an 
order has been issued '.hat rehearsals should 
normally be hold during orrice hours only, 
and in any ca'i:.". not aflcr 600 P.M. The 
participation of guest artistes in any capacity 
in rehcarsals/pcr[orm:mce.:;, without the prior 
permi"ion of this Ministry has been for-
bidden. Certain staff transfers have also 
been ordered. 

A"ard of Arbitrator on the Report of the 
Wage Board on Non-working Journalists 

*413. SHRI S. M. BANERJEE: Will 
the Minister of LABOUR AND REHABlLl-
TA TlON be pleased to state; 

(a) whether the Arbitrator has given an 
award on the Rel'ort of the Wage Board on 
Non~working Journalists; and 

,Il) if not, the reasons for thi' delay? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR, EVlPLOY-
MENT AND REHABILITATION ISHRI 
RHAGWAT lilA AZAD) : (a) Th: disput: 
relating to the iml1lcm 'nt.ui m of the recom .. 
mendations of the W.lge 80 lrd for N.m-
journalists in certain newspaper establish-
ments was referred to the National Tribunal, 
Calcutta for adjuJication. No arbitrator 
was appointed. 

(b) The Tribunal is proceedinl wilh its 

work expcnditiously, CJnsid~ring Ihe nalure 
and scope of the reference, there is no delay. 

Supply of Fo,dgrains to Government 
Employees at Subsidised Rates 

*414. SHRI M. L. SONDHI : Will the 
Minister of FOOD AND AGRICULTURE 
be pleased to state; 

(a) whether the Food CorpJrat ion of 
India is empow~red to supply foodgrains 
to the C~nlral Government employees at 
subsidised rates ; 

(b1 whelher Ihe Central Government 
employee, have dennn,ted protection against 
ri'Oc in foodgrain prices; and 

(el if so, Ihe reasons why the Food 
Corporation of India has not come to the 
help of the Central Government employees? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERA T10N (SHRI ANNASAHIB 
SHINDE); (a) No, Sir. The Food Cor-
poralion of India has to supply the grain 
at the issue price< fixed by Government 
of India. 

(bl Though representations have been 
received by Gelvernmenl for protection from 
the general rise in price". ther.;: have been 
no specific representations for protection 
against the rise in foodgrains prices a!one. 

(c) D. es not arise. 

Communications Facilities in Border Areas 
of Northern Region 

*415. SHRI SHRI CHAND GOYAL; 
Will the Minister of INFOR MA TlON AND 
BROADCASTING; AND COMMUNICA-
TIONS be pka,ed to slale ; 

(3) Ihe steps tak:n by G )vernment 10 
incrca,c communicati.m" fadlili'':s in the 
belrder arcas of the Northern regilln ; and 

(b) the similar steps taken to incre.lse 
the facilities in Ihe trihal area.;; '! 

THE MINISTER· OF INFORMATiON 
AND BROADCASTING; AND COMVlU-
NICA TlONS (SHRI SATYA NARAYAN 
SINHA) : (al and Ib). A Slalem;nt is laid 
on Tabl~ of the Slbha. [Placed in Library. 
S~e No, LT-1563j69j. 




